
MARCH 26,1980 108 

tam in order to restore public uWity 
quota aDd V.I.P. quota for Government 
servants and Members of Parliament 
respectively; and 

CC) by what time the decision is 
IPt"ly to be taken in the matter? 

THE MINISTER OF STATE IN 
THE MINISTRY OF INDUSTRY 
(SHRI CHARANJIT CHANANA): 
(a) The trucks and bUGeS manufac-
tured by TELCO and Ashok Ley·land 
are in great demand in the market clS 

these are (preferred by the customers. 
The manufacturers have reported that 
there is a substantial waiting liBt for 
these chassis. The manufacturers have 
established fair procedural for distri-
bution of chassis to customers through 
their dealers. The manufacturers are 
also exerciBing supervisiOn and checks 
to ensure that malpractices do not 
occur . No customer is required to 
pay a price in excess of the authorised 
price to the dealer. 

(b) There is nO proposal before the 
Government for taking over the di'3-
tribution of buS and truck chassis and 
for allotment of quota to VIPs, Gov-
ernment servants, and Members of 
Parliament. 

(C) Does not arise. 

FinaUsaUoD of Kerala ADliaal Plan 
for 1980-81 

1734. SHRI G. M. DANATWALLA: 
Will the PRIME MINISTER be pleaaed 
to state: 

(a) whether it is a fact that Kerala 
~nnual Plan for 1980-81 has not yet 
been finalised by the Planning Com-
mission; 

(b) if so, the reasons therefor; and 

(C) the action being taken to expe-
dite finaUaation of Kerala Annual 
Plan 1980-81? 

, THE PRpa MINISTER (SHRI. 
,MAn INl)mA GANDHI): (a) to (c) 
Taking into account the estimate of 
available financial resources, the 

Planhing commission has already 
determined the size of Kerala'. Annual 
,fl~n for 1980-81. 
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